
CENTkL ADMINISTIk\TIVE TRIBUNAL 
ERNAKUUM BENCH 

O.A. 52Z 95  

Tuesday, this the seventh day of February, 1995 

kLN 'BLiE MR. JUSTICE CHETTUR SANKARAN NLIR,VICE CliPaIRMhN 

N BIE MR. S. P. BISWAS, AL1INISTRATIVE. MEMBER 

p.s. Gopalakrishnan. 
Higher Selection GradeII Supervisor 
Cochin Air Sortirlg,Head Record Office 
Cochin-16 	 Applicant 

By Advocate Mro N. R. Rajendz'an Nair 

vs. 

The Chief Post Master General 
Kerala circle, Trivandrum 

The Director General of posts, 
New Delhi 

K. K. Ayyappan 
Lower Selection Grade, Sorting Assista nt 
I-lead Record office, Railway Mail Service, 
Ernakulam 	 Respondents 

By Advocate Mr. T.P.M. Ibrahju Khan.SCGSC for R. 1 & 2 

Advocate Mr. paul Varghese for R..3 

ORDER 

CHETTUR SA.flQN NA IR (J), VICE C WIRNAN 

Learned counsel for applicant submits that the 

application is not pressed. We record the submission and dismiss 

the application as not pressed. No costs. 

Dated the 7th February,, 1995- 

"10.111111--c 	 . . •1i. 
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1 ,1 0  

S. P. BISWAS 	 CHETTUR SANKARAN NAIR (J) 

ADMINISATIVE MEMBER 	 VICE CHA1IRMAN 

Kmn 7295 


